4385 Oral Answers
were detained under the security Act
were treated as political prisoners
but now our Government even refuse
to say that they are political detenus
though they are detained under the
DIR.

Shri S. M. Banerjee: They are de-
tained because they are political
opponents. Let him clarify the posi-
tion. If he cannot clarify it, let him
resign.

Shri Surendranath Dwivedy: o4
the Deputy Minister cannot clarify
the position, let Shri Hathi clarify
the position.

The Minister of State in the Minig-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): As my col-
league has explained, the persons who
are detained are not detained because
they are members of any political
party as such....

Shri Surendranath Dwivedy:
is a different thing altogether.

Shri Hathi: They are detained
because of their activities.

Shri Ranga: That is ‘political’; the
reasons are political then. What else
are they?

Shri S. M. Banerjee: They want to
brand everyone as a criminal,

Some hon. Members: Let him clarify
what ‘political’ means?

That

Mr. Speaker: That can be clarified
by any other method and not in this
manner.
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. Shrimati Savitri Nigam: What are
the terms of reference given to this
Committee and how long will the
Committee take to reach a final con-
clusion and give final shape to this
unemployment insurance scheme?

Shri Shahnawaz Khan; A drafte
scheme has been prepared and is to
be .submitted to the Standing Labour
Committee. When that Committee
meets next time, we presume it will
be considered.

Shrimati Savitri Nigam: What are
the terms of reference?

Shri Shahnawaz Khan:
draft scheme?

About the
Mr. Speaker: Shri Dwivedi.
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Shri Linga Reddy: The Minister has
been pleased to say that this scheme
includes only those who are emp-
loyed and who are likely to be
retrenched. Is there a scheme before
the Government for employment of
those who have no employment,
whether educated or illiterate? Is
there any separate scheme for them?

Shri Shahnawaz Khan: There is
the employment exchange to find out
employment for those who are edu-
cated and unemployed.

Shri R. Barua: Does Government
propose to start this insurance scheme
early at least on a limited scale, or
will they go on appointing com-
mittees?

Shri Shahnawaz Khan: In this un-
employment insurance scheme, various
interests are concerned. On the one
side are the employers, and on the
other side are the employees, We
have to take into consideration the
views of each side. The matter has
been considered and a draft scheme
has been prepared. The standing
labour committee will consider it and
thereafter a decision will be taken.
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Shri S. C. Samanta: May I know
when this scheme will be finalised,

whether it will be brought here in
the form of a legislation?

Shri Shahnawaz Khan: That will
all be decided after the scheme has
been examined and scrutinised by
the standing labour committee.

Shri D. C. Sharma,

Shri Hem Barua: Prof. Sharma
should not be allowed to put a sup-
plementary. He cannot be a 420.

Mr. Speaker:

Shri D. C, Sharma: I do not know
what he is saying.

Mr. Spcaker: Anyway, it is not
meant for him.

Shri Surendranath Dwivedy: He is
a 420, how can you prevent him?

Shri D. C. Sharma: You are an
840! -

Shri Tyagi: 2X420!

Shri D. C. Sharma: May I know
whether, after covering these 48 lakhs
of workers under the unemployment
insurance scheme by enacting legis-
lation to that effect, the Ministry is
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going to take up the case of other
unemployed persons, or will they be
left in the lurch for all time to
come?

Shri Jagjivan Ram: Unemployment
insurance of persons who come
under the definition of industrial
workers will be the responsibility
of the Labour Ministry. So far as
the other sections of the society are
concerned, I think that will be for
the Ministry of Social Security to
consider.

Family Pension Scheme for Industrial
Workers
+
*421. Shri Bagri:
Shrimati Renuka Barkataki:
Dr. Ram Manohar Lohia:
Shri Kishen Pattnayak:
Shri Ram Sewak Yadav:
Shri Vishram Prasad:
Shri Utiya:
Shri Yashpal Singh:
Shri Vishwa Nath Pandey:
Shri D. N. Tiwary:
Shri Ravindra Varma:
Shri R, S. Pandey:
Shri Rajeshwar Patel:
Shri R. Barua:

Will the Minister of Labour, Emp-
loyment and Rehabilitation be pleas-
ed to state:

(a) whether the family pension
scheme for industrial workers has
been finally prepared;

(b) if so, the broad details there-
of;

(c) the categories of persons which
will be benefited by this scheme;
and

(d) when it is
given effect to?

proposed to be

YThe Deputy Minister in the Minis-

try of Labour, Employment and
Rehabilitation (Shri Shahnawaz
Khan): (a) No.

(b) and (c). Details are yet to be
worked out. However, to begin with,
it igs proposed to cover members of
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the Employees’ Provident Fund and
the Coal Mines Provident Fund
under the Scheme,

(d) The matter is expected to be
finalised towards the end of 1966.

I may add that this question had
already been answered.
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